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National Information and Postal felicies

618. SHRI GOVINDRAO. ADIK: Will
the Minister of COMMUNICATIONS be
pleased to State:

(a) whether Government is proposing to
formulate National Information Policy and a
National ~ Postal ~ Policy  envisaging
modernising and expanding postal services;

(b if so, what is the present status of the
proposal;

(c) what are the thrust areas identified for
New National Postal Policy;

(d) details of State-wise expansion,
modernisation and range of diversion under
consideration;

(e) details of provision of funds proposed
for consideration of Post Offices and
modernisation of supporting facilities
during Ninth Five Year Plan with State-
wise break-up of funds provided for
Maharashtra in particular; and

(f) details of changes envisaged for
granting autonomy for Postal Board?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI KABINDRA PURKAYASTHA):
(a) to (d) New Postal Policy is yet to be
finalized. However, the -Department of
Posts has been following a consistant policy
in the matter of development and operation
of Postal sevices in the country.

In the matter of expansion of postal
network in the rural area, the department's
policy provides for substantial subsidy in
providing new post offices. In the urban
area financial viability is given greater
importance in the department's policy and a
newly opened post office is required to be
self supporting by the end of its first year of
existence. Parameter in respect of distance
from existing post office is also
appropriately related to urban conditions
where the density of population is much
higher than in the rural area.
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As regards delivery service, the norm in
rural area is to deliver articles from the
Branch Post Office on the same day when
these are received unless there are
constraints of transmission arrangements.
In the urban area, all departmental delivery
offices provide atleast one delivery per day
for both ordinary and accountable articles,
which are supplemented by more than one
delivery in a number of urban post offices,
having regard to the volume of articles and
the time of their receipt.

In the matter of mail transmission, the
department's policy is to gradually
introduce automated systems in the large
nodal centres for speedy and effective mail
processing.

The department is also pursuing the
policy of optimising the benefits of post
office by performing a variety of agency
functions like small savings schemes of
the Government, payment of pension for
Railway pensioners, Employees'
Provident Fund pensioners and Coal
Miners, operation of the Postal Life
Insurance Organisation.

The department's policy of modernising
the postal service lays emphasis"" on
counter services, while computers are also
being introduced in other areas of activity
like financial services, PLI. Inventory
control and Speed Post. Extensive training
programmes are aimed at upgrading the
skills of the employees. The department is
also seeking to segment its areas of activity
catering for business and commercial sector
and those for meeting universal service
obligation with a view to improving quality
of service and generation of revenue.

(e) The draft Ninth Plan proposal of the
Department of Posts (1997—2002) has a
total outlay of Rs. 580 crore. The
Department does not make any State-wise
provision in Plan proposals Postal Circle
wise provisions are made when Annual
Plans are implemented.
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The detail of provision of funds for
programme relating to post offices under the
9th Plan proposal, are as below:

1. An outlay of Rs. 34.27 crores has
been proposed for opening of post
offices and provision of infras-tructural
equipment to extra Departmental Branch
Post Offices.

2. An outlay of Rs. 146.58 crore has
been proposed for modernisation of post
offices through induction and
upgradation of technology.

3. An outlay of Rs. 3 crore has been
proposed for providing computer
training to staff.

(f) With a view to ensuring greater
autonomy to the Postal Services Board, the
following steps have been taken:

(i) The power to decide disciplinary
cases referred to the apex level, earlier
vested with the Secretary, has been
delegated to the concerned Member of
the Board.

Financial powers earlier exercised by
the Secretary, are now available to the
concerned Members of the Board. This
action has been taken to ensure smooth
operation of the services offered,
particularly those within the purview of
the postal Life Insurance Directorate and
the Business Development Directorate.
These Directorates were set up to focus
on premium products and life insurance
schemes, improve efficiency and
enhance business generation since the
Department is facing competition in
these key areas.
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